
 ।  Matters  under

 :आपका  स्थिति  at  सहारा  जा  रीटा  ह  ।

 ना  ररंगा  डिस्क  ment  को

 ।  छेड जार  गय  दो  स्त्री  पुरूषों  को  रक्

 ।  क  अत्यन्त  आवश्यक:  ही  ।

 ह)  NEED  Ta  ACCORD  DUE  RECOGNITION

 TO  THE  ACHIFVEMENTS  OF  INDIAN
 SCIENTISTS

 SHRI  A.  ह.  ROY  =  (Dhanbad):  ।

 wwoald  like  to  raise  the  following  matter

 rander  Role  377.

 The  achievement  of  the  Indian  sc:ien-

 Rists,  even  having  great  theoretical  apd

 निधि-लए10111  significance  do  not  get

 sue  publicity  and  hence,  national  reco

 sgmition,  acting  as  great  disincentives  for

 them.  One  such  specific  case  deserving
 jmmediate  mentioning  in  the  House  is  the

 discovery  of  the  Indian  scientists  led  by
 Prof.  :  -  Sarkar  of  Indian  Schoo]  of

 Mines,  Dhanbad  about  the  oldest  rock

 wf  the  world,

 While  the  age  of  the  earth  is  estimated
 an  be  .  million  years,  the  oldest

 wocks  so  far  known  (3,800  in  years  old)
 Thave  been  found  in  Greenland  ==  only

 Reeenily.  the  scientists  of  Indian  School

 of  Mines  (Dhanbad,  Presidency  College
 A  Calcutta}  and  Rochester  University

 {New  York)  have  found  ecqually  old

 wook,  (aranitic  rocks  called  =  tonalites)
 tn  the  Champua-Onlajari  area.  of  Keanj-

 har  district  in  Orissa,  with  gn  indica-

 Rion  that  even  older  rocks  exist  in  the

 region  of  the  age  of  40,000  million

 years.

 A  report  of  this  study  has  recently
 been  published  in  ‘Science’,  a  renowned

 US_  Scientific  Journal  creating  a  great
 sersation  amongst  the  Geo-Scienti¢ds  of

 the  workd  with  far-reaching  «ientific  and
 fechnoeconomic  ।  significanas-
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 it  may  be  further  noted  that  for

 establishing  the  age  of  the  older  meta-
 morphic  group  granitic  and  tonalitic
 rocks  of  Keonjhar,  high  precision
 Samarium  neodymium  —isotopic—du’ing
 method  was  used  which  provided  for  the
 first  1ime  some  direct  evidence  that  parts
 of  the  ecarth’s  mantle  i.e.  middle  layer
 below  the  earth's  crust  were  differentiated
 earlier  than  3,400  million  years  ago  to
 produce  the  earliest  granitic  crus.  The
 uge  of  the  Keonjhar  rock  has  been
 estimated  10.  be  about  4,000  million  years
 old  and  stands  as  the  oldest  granitic
 crust  on  the  earth  surface.  Acvording
 to  the  finding,  such  rocks  cover  an  grea
 of  about  10,000  sq.  km.  and  also  some
 part  of  Slnghbhum  छाड  of  Bihar.

 While  much  attention  has  been  drawn
 by  th:  FNSAT  [A  to  the  -  चटा  of
 the  upper  atmoxphere,  these  silent  =  dis-
 coveries  about  the  mysteries  of  the
 mozher  curth  should  not  be  lost  sight  of
 and  the  Department  of  Science  and

 Technology  should  examine  the  implica-
 tons  of  this  qncovery  of  the  oldest  rock
 of  the  workd  in  india  and  sbould  come
 xut_  in  the  Hous  with  a  stulemem  ww

 this  effect  and  congratulating  the  Geo-
 कटा  पकी.  of  the  country.

 (viii)  Serrry  ot  Fouousains  Tro  ह  hy  ह.

 SHRI  AJOY  BISWAS  (Tripura  Westo:
 in  1981  the  total  alkotment  of  mice  to

 Tripura  was  81,000  tonnes,  bul  the  FCI
 delivered  to  the  State  Govermmen!  only
 46,428  tonnes.  The  Ruilways  planned  to

 place  52  rakes  for  carrying  cesential  com-
 Modilies  jo  Tripera,  but  the  Railways  ulti

 mately  cancelleg  20  rakes  last  ycar  rosalt

 ing  in  serious  food  shortage  in  Tripura,
 This  year  out  of  a  total  allotment  of

 32,000  tonnes.  only  21,607  tonnes

 have  been  delivered  by  the  FCI  so  far.

 tt  =  =owould  =  appear  that  the  over:

 all  stock  pusition  of  rice  with

 the  FC!  as  well  as  with  the  Stale

 Government  as  on  date  is  alarmingly  low,

 and  it  would  be  difficult  to  caler  to  the

 increased  demand  of  rice  through  pubtic
 distributian  aysiem  during  the  lean  mon'hs

 ahead.  unless  sdeauate  quantity  of  rice  is

 rushed  by  FCT  to  Tripura  forthwith  in  con-

 sonance  with  the  estimaied  requirement,  of

 projected  by  the  State  Government,  well
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 in  time  for  building  up  buffer  siock  ut
 the  order  of  25,000  MT  before  the  unset
 of  the  ensuing  monsoon.  It  is,  however,
 reported  thal  there  m  a  stock  of  1.400  AIT
 boited  rivé  in  transit  which  is  likely  to
 reach  Tripura  shortly,  Earlier,  the  State
 had  received  an  intimation  regarding  di-
 version  of  two  BG  rakes  of  boiled  rice

 ‘bound  for  Tripura  by  the  Senior  Regional
 Manager  (FCI)  based  at  Gauhali.

 (ix)  Sertinc  UP  OF  CARDAMOM  BoarD  IN
 KERALA

 SHREK.  KUNHAMBU  (Caananore!
 Kerala  is  in  the  forefrom  in  respect  of
 cardamom.  Cardamom  produced  in
 Kerala  is)  of  the  best  quality  and
 it  =  enboys  a  pre-eminent  position
 in  the  world  =  market,  Moreover.
 Kerala's  share  in  the  overall  production
 of  cardamom  is  the  biggest.  The  Hous:
 might  recall  uhat,  when  there  was  a  pro
 Posal  to  pool  cardamom  of  different:  vu-
 relics  having  different  qualities,  the  (८01 -
 ernmen,  of  Kerala  and  the  cardamom
 ftowers  had  opposed  it  on  the  ground  thar
 such  a  step  would  result  in  our  losing  the
 world  market.  The  opposition  to  pooling
 wre  also  based  on  the  fact  that  Kersta
 wae  producing  the  best  quality  cardamem,
 Thos  being  the  case,  one  would  naturally
 expect  that  the  Cardamom  Corporation
 would  be  set  up  in  Kerala.  But,  accard-
 ing  ७  press  reports,  a  decision  has  now
 been  taken  to  set  up  the  Corporation  in
 Karnataka,  While  [  have  all  sympathies
 for  the  Karnataka  farmer.  a  decision  ol
 this  nature  will  do  injustice  to  Kerala.
 Both  in  respect  of  quantity  and  quality.
 Kerala  occupies  the  first  position  with  क
 gard  to  cardamom  production.  The  Car-
 damom  Corporation  with  its  headquarters
 in  Kerala  will  be  able  to  verve  the  inter-
 etts  of  cardamom  growers  betier  than

 anywhere  else.

 Therefore,  I  would  request  the  Gover

 ment  2  reconsider  its  present  decision  and

 set  up  the  Cardamom  Corporation  in

 Kerala.

 12.4  brs.

 PENSIONS’  (AMENDMENT)  BILL
 Contd.

 MR.  DEPUTY-SPEAKER:  Now  we
 fake  up  the  further  consideration  of  the
 Pensions’  (Amendment)  _  Bill.  Shit
 Samar  Mubhherijec.

 SHRI  SAMAR  MUKHERJEE:  (How-
 rah):  ।  do  not  want  to  speak  much.
 While  supporting  the  Bill  I  want  the  Gov-
 ernment  to  cansider  the  problems  of  the
 pensioners  who  have  made  several  rep-
 resentations  and  had  to  so  into  azitations
 for  gelling  remedies.  Que  thing  that  they
 want—this  Bill  does  not  cover,  is  that  the
 pension  should  be  mone  liberalised  as  in
 today’s  curditions  the  cost  of  Jiving  is  very
 high  and  with  the  pension  they  get  thcy
 cannot  make  both  ends  meet.

 The  first  thing  that  they  want  is  thal
 (hough  there  has  been  some  liberalisation
 an  the  rules  passed  in  1979,  but  they  have
 excluded  the  old  pensioners.  So  they
 want  that  both  the  old  and  new  pension-
 ers  should  get  the  advantage  of  the  liber-
 alisation  rule.

 There  are  some  other  demands  also.
 The  main  point  1  am  reading  from  a  letter
 which  was  sent  lo  me.  The  main  point
 ul  issue  is  tha:  whatever  benefits  have  been
 given  lo  the  pensioners  should  be  given  to
 all  of  them  irrespective  of  their  dates  of
 retirement.  Some  of  the  Central  Gov-
 emment  Pensioners’  Organisations,  Eastern
 Zone  held  a  convention  in  which  again
 they  drew  the  attention  of  the  Govern-
 ment  that  pending  change  of  the  pension
 structure,  the  existing  disparity  and  dis

 crimination,  between  pension  of  one  sec-

 tion  of  pensioners  and  another  should  be

 immediaicly  removed  by  granting  pension
 lo  all  pensioners  an  the  common  basis  of
 the  latest  formula  urespeotive  of  their
 dates  of  retirement.  All  pensioners,  there-
 fore,  wha  retired  fram  service  prior  to  [St

 April  1979.0  be  given  pension  at  the  rate
 of  70  per  cent  of  their  pay  worked  out
 on  the  basis  of  the  said  formula  together

 with  other  ducs  ss  applicable  in  the  case


